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GOVERNLENT OF LML 1
CENTRAL BO/TD OF DIRECP TLIES
CMEW DELEL: DITED TES 20%h wareh, 1020

[ g

No'.3226(F.No.187/13/79-‘]1‘(AI): In exercise of the powers conferred by Sub-
Section (1) of Section 121 of the Income-tax Act, 1961(43 of 1961}, the,
Central Board of Direct Taxes, hereby makes the following amendments to the

Notification Nox697 (F.No,187/2/14-T0 (AT) dated 200701974 s amended from

. time to time
&

Whe entry Central Circle-IV, Puney shall be inserted under
Colum 3 against S.No.19A in respect of the charge of the

Commigsioner of Income-tax, PunesII, Pmeo"

This notification shall toke effect from__2609.,79,

sa/-
( B.Y, SDGH )
INDER SECY, CEMTRLL BOLRD OF DIRECT TLIES.

To '

The Manager, Governmernt of India Prews,
Ring Road, Mayapuri Industrial Area,

. (Near Bajouri ‘Garden), New Delhi,

Copy to & * .

1. All Commissioners of Income-tax, o

2, Directors of InSpection(m)/(R&S)/(P&PR)/(Imro)y New Delhi,

3, Director of 0&1 Servi ces ( Income—tax ), Ist Floor, Aiwan-e-Ghalib,
Maga Swndri Iane, New Delhi (5 copiess.

4, L11 Officers & Sections of 1T .Wing of CB.D.T ey New Delhi,

5, Comptrollr & Audivor General of Tndia, New Delhi(20 copies ).

6, Bulletin Section of Dtes of Tus . (RS&P), New Delhi(5 copies)s

7, Director of Training, ms(Ir ), Staff College, Negpur(5 copies)e

8, Shri M.B,Rao, Joint Secya, ministry of law, Justice & Company,hiffairs
(Departrent of legal Affairs), New Delhi,

- Ssd [
‘ (B, SINGH)
. INDFR. CECY: CENPRAL BOARD OF DIECT TLIES.
AUTORISED FOR ISSIE

R A .
VL k\, | No.CC/I" (A1)/3027/964/RSP/80,

. ( V.X. BETIA ) < -
ASSIST/T DIRECTOR OF INSPECT IQM(RS&P).
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